03.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 01
DIVISION BENCH- I
HON'BLE THE CHIEF JUSTICE

HON'BLE MR.JUSTICE TUSHAR RAO GEDELA

NOTE 1: NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST”

NOTE 2: ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM
WHILE APPEARING THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE
MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/
DISTURBANCE.

NOTE 3: COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.

NOTE 4: COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR
FROM A PUBLIC PLACE.

NOTE 5: COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE
THEMSELVES ONLY WHEN THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN

PROGRESS ARE NOT DISRUPTED.
NOTE 6: COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES
SO AS NOT TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF

COURT PROCEEDINGS.
CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9

MEETING NO. 25125678824

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

Courtmasterdbone@gmail . com

courtmaster253@gmail . com

:\TSTCIBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FRESH MATTERS & APPLICATIONS

80 W.P.(C)-2558/2025 NITIKA THROUGH COURT
WITH LPA 1250/2024 V/s CONSORTIUM OF NATIONAL LAW UNIVERSITIES

OTHER DETAILS OF ADVOCATES:


https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt9
mailto:Courtmasterdbone@gmail.com
mailto:courtmaster253@gmail.com

03.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 38

DIVISION BENCH-III
HON'BLE MR.JUSTICE YASHWANT VARMA

HON'BLE MR. JUSTICE HARISH VAIDYANATHAN SHANKAR

CLICK HERE TO JOIN VC

https://delhihighcourt.webex.com/meet/dhcecourtvcll

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmrajeevkumar.dhc@gov.in

ITEM OTHER
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME INFORMATION
AFTER NOTICE MISC. MATTERS

80 W.P.(C)-4427/2023 HARJIT KAUR PABITRA ROY CHAUDHURI

V/s ACIT, CIRCLE 34(1) DELHI

OTHER DETAILS OF ADVOCATES:
P. ROYCHAUDHURI(PABITRARC@GMAIL.COM)(9811124182)(PETITIONER)
INCOME TAX(DELHI.DCIT.JUDICIAL.HC@INCOMETAX.GOV.IN)()(RESPONDENT)


https://delhihighcourt.webex.com/meet/dhcecourtvc11
mailto:cmrajeevkumar.dhc@gov.in

03.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 22
HON'BLE MR. JUSTICE MANOJ JAIN

Meeting link

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc015

Meeting number

2513 856 5993

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO:

mjcourtmaster@gmail.com

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION

FOR DIRECTIONS

47 W.P.(C)-12719/2024 AKASH GUPTA JANENDER KUMAR
CM APPL. 53029/2024 V/s PUNJAB NATIONAL BANK CHUMBAK, SURENDER SINGH
CM APPL. 801/2025 HOODA

WITH W.P.(C) 12981/2024

OTHER DETAILS OF ADVOCATES:

JANENDER KR.
CHUMBAK(JANENDER@ALOINDIA.COM)(9873720072)(PETITIONER)
PUNJAB NATIONAL BANK(ZS8343@PNB.CO.IN)(0)(RESPONDENT)
SKR LAW, SK ROUT(SKRLAWFIRMS@GMAIL.COM,
ADVSKROUT@YAHOO.COM)(0)(RESPONDENT)
JANENDER(JANENDER@ALOINDIA.COM)(0)(PETITIONER)

DR. SURENDER SINGH
HOODA(SSHOODAG65@GMAIL.COM)(9868280166)(RESPONDENT)

HIGH COURT OF DELHI REGISTRAR (LISTING)
03.03.2025.
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